Health & Family Welfare Department
Himachal Pradesh

No, HEW-HCOVID-19) Dated shimla-9 the

QFFICE ORDER

In continuation of this directorate order of even number 17-3-2020 | in exercise
ol the powers  conferred by the Clause 2(e) of Himachal Pradesh Epidemic Disease
(COVID-19) Regulations, 2020 notified vide notification number HFW-A-A(3)1/2020 dated
14-3-2020 under the Epidemic Discase Act, 1897;SLBSGMC Ner Chowk is hereby notified as a
dedicated isolation facility for confirmed cases of COVID-19 (Category Red Persons) with
immediate effect in the public interest,
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S 03 APR Wl Himachal Pradesh
No. HEW-H(COVID-19) | dated Shimlp-9 the :
1, Copy to the Addl.Chiel Secretary (Health),to ¢he Govt of Himachal Pradesh for
kind information please, KASY '_____,___-ﬂ-—--"
2. Copy to the Mission Director (NHM) Himachal Pradesh for information and
necessary action please.
3 Copy 1o the Director, Medical Education and Research, Himachal Pradesh,
Shimla-9 for information and necessary action,
4, Copy to the Principal, IGMC  Shimla/Dr.RPGMC  Tanda/SLBSGMC

Nerchowk/Dr.RKGMC Hamirpur/PLILNGMC Chamba and Dr.Y SPGMC & Hospital Nahan for

information and necessary action please,

5 Copy to all the Chief Medical Officers for information and
'ﬂmir' \ edical Snperintendems of the Health Ix5
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